
NOTIFICATION

The 21st December, 2018.

No.LL(B).28/2017/675.—The Meghalaya Goods & Services Tax (Amendment) Ordinance,

2018 (Ordinance No. 5 of 2018) is hereby published for general information.
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Postal Registration No. N. E.—771/2006-2008

MEGHALAYA ORDINANCE NO. 5 OF 2018.

Promulgated by the Governor on the 21st December, 2018.

Published in the Gazette of Meghalaya Extra-Ordinary issue dated 21st December, 2018.

THE MEGHALAYA  GOODS AND SERVICES TAX (AMENDMENT)

ORDINANCE, 2018

AN

ORDINANCE

further to amend the Meghalaya Goods and Services Tax Act, 2017 (Meghalaya Act No. 10 of

2017).

141



THE GAZETTE OF MEGHALAYA  (EXTRAORDINARY)  DECEMBER  21,  2018 [PART-IV1946

142



THE GAZETTE OF MEGHALAYA  (EXTRAORDINARY)  DECEMBER  21,  2018PART-IV] 1947

143



THE GAZETTE OF MEGHALAYA  (EXTRAORDINARY)  DECEMBER  21,  2018 [PART-IV1948

144



THE GAZETTE OF MEGHALAYA  (EXTRAORDINARY)  DECEMBER  21,  2018PART-IV] 1949

145



THE GAZETTE OF MEGHALAYA  (EXTRAORDINARY)  DECEMBER  21,  2018 [PART-IV1950

146



THE GAZETTE OF MEGHALAYA  (EXTRAORDINARY)  DECEMBER  21,  2018PART-IV] 1951

147



THE GAZETTE OF MEGHALAYA  (EXTRAORDINARY)  DECEMBER  21,  2018 [PART-IV1952

148



THE GAZETTE OF MEGHALAYA  (EXTRAORDINARY)  DECEMBER  21,  2018PART-IV] 1953

149



THE GAZETTE OF MEGHALAYA  (EXTRAORDINARY)  DECEMBER  21,  2018 [PART-IV1954

150



THE GAZETTE OF MEGHALAYA  (EXTRAORDINARY)  DECEMBER  21,  2018PART-IV] 1955

151



THE GAZETTE OF MEGHALAYA  (EXTRAORDINARY)  DECEMBER  21,  2018 [PART-IV1956

152



THE GAZETTE OF MEGHALAYA  (EXTRAORDINARY)  DECEMBER  21,  2018PART-IV] 1957

153



143.

THE GAZETTE OF MEGHALAYA  (EXTRAORDINARY)  DECEMBER  21,  2018 [PART-IV1958

154



W. KHYLLEP,
Commissioner & Secretary to the Govt. of Meghalaya,

Law Department.

Dated Raj Bhavan,
Shillong, the 21st December, 2018.

(TATHAGATA ROY)
Governor of Meghalaya.

SHILLONG: Printed and  Published  by the Director,  Printing and  Stationery, Meghalaya, Shillong.
              (Extraordinary Gazette of Meghalaya) No. 853 - 730 + 300 — 21 - 12 - 2018.

website:- http://megpns.gov.in/gazette/gazette.asp

Dated Shillong,
The 21st December, 2018.
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ERRATA

The 31st October, 2018.

No.LL(B).56/2017/10.—In Notification No.LL(B)56/2017/5,  dated 9th

October, 2018,-

(i) Please read “Sixty ninth” for the word “Sixty nine” appearing in the Preamble

of the Meghalaya Societies Registration (Amendment) Act, 2018.

(ii) In the Short title and commencement, the words “Bill” be read as “Act”.

S. K. SANGMA,
Under Secretary to the Govt. of Meghalaya,

Law Department.
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